
THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH - I

cP t52/ 24t-244.Las. l8B / lelB/ 20t7

CORAM : SHRI B.S,V. PRAKASH KUMAR, MEMBER (])

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 17.O7.2018

NAME OF THE PARTIES: KANTI BHIKABAI PATEL & ORS.

v ls.

AVER SOFTWARE TECHNOLOGIES LTO'

SECTION OF THE COMPANIES ACT : SECTION 24t-244' 185'188 OF THE

COMPANIES ACT 2013

ORDER
28. CP 1521241-244.t85.t881MB12017

For the Ld. Colleague Member having remained on leave, list this

matter on 04.9.2018

B.S.V. PRAKASH KUMAR
Member (Judicia l)

Sdl-


